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GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF lAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

Civil Secretariat 
SrJnagarJJammu 

Notlflcation 

Jammu, the~March1 2019 

SR0~37rln exercise of the powers conferred by sub-section (1} of section 12 of 
the Code of Criminal Procedure, Samvat 1989, the Government hereby appoint the 
following officers to be the Executive Magistrate of the first class who shall exercise all the 
powers of an Executive Magistrate of the first class within territonal jurisdiction as may be 
assigned to them by the District Magistrate Bandlpora tilllok Sabha Election 2019 is over. 

S.No Name of the Officer Oeslgniltlon Present place of posting 
1 Na~:ir Ahmad Yatoo Lecturer Govt. HSS Gandakhud 
2 Syed Ab Majid Lecturer -do-
3 lmuvaz Ah(tlad Dhobt Lecturer do 
4 Fayaz Ahmad W<tni Lecturer do 
5 Mehrai~ dtn Pa.rc;; Lecturer do . ----- --6 M u shtaq ;)allh ! Lecturer · tlo 
7 Ghulam Hussain Malia Lecturer do 
8 Showl<at Hassan Bhat lecturer Govt HSS AJas 
9 Aljaz Ahmad Wan1 lecturer do 
10 Salf ud din Bhat Lecturer do 
11 Mohd Am in WaP.av Lecturer Govt HSS NOWl!.im 
12 Mudaslr Bashfr Dar lecturer do-
13 Klfayat Hussain Bhat Lecturer Govt BHSS Oawar 
14 ShowkatAhmad Bhat Lecturer do 
15 Abid Hussain Sheikh lecturer do 
16 Mohd Mudasir lone Lecturer do 
17 Shikoor Ahmad Nmgroo lecturer Govt HSS Hajln 
18 Zabalr Ahmad Nlngroo lecturer GovtHSS PTL 
19 Shablr Ahmad Mlr l ecturer do 
20 Ruhfd Ahmad Mlr lecturer do 
21 Mohd Shan Bhat Lecturer Govt BHSS Bandipora 
22 Muzaffar Ahmad Peer lecturer do 
23 SSJad Hussain Rather Lecturer do 
24 Ab. R<Jshid Ahanger Lecturer do 
25 MuShtaQ Ahmad Bhat Lecturer do 
26 Khursheed Ahmad Bhat lecturer Govt H!.!. Nadlhal 
27 Mohd Syed M1r lecturer do 
28 Altaf Hussain Shat lecturer do 
29 lftikhar Rashid Wan1 Lecturer Govt HSS Mantrllo(am 
30 Manzoor Ahmlld Bhat Lecturer Govt HSS Sandlpora 
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33 

Zahoor Ahmad Shah l~!cturer Govt HSS Arin 
Bashlr Ahmad Parrav Lecturer Govt HSS Shahgund 
Adbul Mateed Lone lecturer Gurez 

By Order of the Government of Jammu and Kashmir. 

Sd/· 
(Achal Sethi) 

Secretary to Government 

No. LD(P)2007/01-BP Dated :-29-03· 2019 

Copy to the : • 
1. Chief Electroal Officer, Jammu and Kashmir, Jammu. 
2 Divisional CommissiOner, Kashmir 
3. Distnct Magistrate, Bandipora. This is with relerence to his letter No. DCB/Estt/2018-

4. 

5. 

19/6000 dated 18.03.2019. 
General Manager, Government Press, Jammu for publication In an extra ordinary issue 
of the Government Gazette. 
SRO section, Oeparbnent of law, Jushce an<l P~IY Affalrn. (W 7.S.CJ 

(Khursheed Ahmad Bhat) 
Deputy Legal Remembrancer. 

@. 


